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Death of Communist Detenues in
Jalls

[ Shri Kolla Venkaiah:
“.&J Shri Laxmi Dass:
Sbri M. N, Swamy:
| Shri Indrajit Gupta:

Will the Minister of Home Affairs

be plecsed to state:

(a) the ber of left e 1
detenucrs who died in jails during this
year so far (State-wise);

(b) whether any enquiry has been
held into the conditions of the health
of the detenues in jails and the medi-
cal facilities given to them; and

(¢) it go, the result of the findings?
Tha~ Minlster of State in the Minis-
try of Home Affalrs (Shri Hathl): (a)

Two; both in the State ©of Maha-
rashtra,

(b) Such an enquiry has not been
considered necessary.

(c) Does not arise.
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1772. Shri Vishwa Nath Pandey: Wil
the Minister of Eduacation be pl d o
refer to the reply given to Unstarred
Question No. 858 dated the 10th March,
1065 and state:

(b) whether it is a fact that Govern-
ment arc negotiating for a loan from
the Government of U.S.A, to meet the
requirements of Technical Institutes in
respect of procurement of eguipment
manufactured in U.S.A.; and

(b) if so, the outcome of these nego-
tiations?

‘The Deputy Minister in the Ministry
of Education (Shri Bhakt Darshan):
(a) Yes, Sir.

(b) The negotiations are still going
on.

Nagaland Imdependence Day

1773, Shri Hem Barua: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that ‘Nage-
land Independence Day” was celebra-
ted on the l4th August, 1865 by the
Naga Federal Government of the hos-
tiles somewhere in the Naga ares of
Manipur; and

(b) whether Government took any
steps to stop the celebrations because
they go agawnst our national aspirs-
tions?

The Minister of State in the Minis-
try of Home Affalrs (Shri Ha'hl): (a)
The Naga hostiles celebrated their so-

SEPTEMBER 8, 1965
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ralled “Independence Day” on 14th
August, 1965, in some places in the

three Sub-divisions of Mao Maran,
Ukrul and Tamanglong. All these cele-
brations were held in the interior and
not al any one of the administrative
headquarters of the Manipur Govern-
ment.

(b) The plans of Naga Hostiles were
brought to the notice of members of
the Peace Mission in order that their
impropriety may be impressed on the
Naga Underground.

‘Whitley Counclls in Public Under-
k

1774. Shri K. N. Pande: Will the
Minister of Home Affairs be pleased to
state:

¢{a) the progress made so far with
regard to the formation rf Whitley
Councils in the undertakini's owned
by Government;

(b) the grea of covera:
Councils; and

te) how the activitus of these
Councils and the machineri . cropping
up as a result of applicatiin of other
labour laws in such undrriakings will
be co-ordinated?

of such

The Minister of State 1o the Mints-
try of Home Affalrs (Shri kathi): (a)
The schemc does not apply to public
undertakings in the corporate sector.
For the other undertakings, some of
the employees’ organisations had raised
certain points about the scheme. They
were discussed In a series of meetings
held by Home Minister with the em-
ployees' organisations in May, 1865.
The few points that remain to be set-
tled are being examined and it is pro-
posed to have further discussions to
arrive at an agreement.

{b) The joint consultation and com-
pulsory arbitration scheme is applica-
ble to all regular civil employees of
thie Central Government except—

) (i) the Class 1 Services;
(il) the Clase IT Services, other





